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. _Uninor to Continue

toe ServicesinMumbai
NEW DELHI Telecomoperatorlin:

1m inoron Monday sald it may decide.

fir- to partjcipate’n ihe Upcoming aic

The  ~tion to get spactrum for the Mum-

1o baicircleand will continue ts ser-

ain  Micesinthefinancial capital

hat Tollowing the Supreme Court

| in granting anextension to operators

lom whaselicences were capcelled.
per- - “tansideringthere willbeasec-
i Ondspectrumalctionin Mumbal
1at | and TelenorGroup hasstatedthat
oli-  Itmaydecidetoparticioatein
don theseauctions, Uningr's servlces

will  wilfcontinue inMumbal inline
tice  withthe licence extension an:
r‘i;‘; nounced by the Supreme Court;”
pp. Hninorsaidinastatement,

will

gs."  Last week, EGoM on spectrum had

[ing  recommended & 30-50% redugtion in

mid thehase price for airwaves in the 800
MHz band,
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;et Written
ices

1 Repulatory Authorityof India added that
ving to ensure that the Interest of consum-
mind atall times,

hat it will issue guldelines on deactivation
mnections that are no longer In use by
e phone companles have bean discontin.

to mobile connections that are unused for |

o months. Last manth, Trai had initiateda
n these issues and sought comments from
and stakeholders, It had added that arbi-
ections wers affecting consumers whodid
connections for soms time, but wanted to
fotind the servicedisconnected,
id in Its consultation paper that arcund 200
had been Inactive for over a certain period
the total balance on that account = 2128.9
-al added that Trai will continue to-allow
s companiesto fixtarifl pricesascall tariffs
still ‘competitive’.
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ver Project

F,EDU MW, in four years

would helpthe company reduce s ex-
posure tofossil fuel.

Aceording to the [PO doctiment of
JEW Energy in 2008, the Kutehar pro-
ject was to be set up at a total cost of
vl 440 erore by April 2014, but the delay
in approval Increasad the project cost
and extended the schedule,

The 'run of the river’ project would
be setup on the river Ravi in the dis-
tirl.:i of Chamba in Himschal Pra-
desh.

rachitzprasad@timesgroup.com

CUre some seats per_ﬂight across its network

in thelean month of March.

manlishasinghal@timesgroup.com

GLAXOSMITHKLINE CONSUMER HEALTHCAR E LIMITED
Regd. Offce: Patiaia Aoad, Mabha - 147 201 (Punjab)
Haad Ofice; DLF Plaze Tower, DLF City, Phage-1, Gugaeon - 122 002, Haryana,

@Gﬁxnﬁrﬁﬂ\ﬁhm

Recommendations of the Commitiee of Indepandant Directors (IDC) on the Open Offer 1o the
Sharsholders of GlaxoSmithiline Consumer Healthcare Limited under Regulation 26 (7) of SEBI
(Substantial Acquisition of Shares and Tekeovers) Regulations, 2011({SEBHSAST) Regulations)

Dato Janusry 14, 2013

MName of the Terget Company GlggoSmithidine Conswmar Healthcam Limdod

Dalails al e Offer partaining iz Voluntary opan offar baing made by 1ha GlivcoSmithiding Pha. Lid.
Targot Company "Acquinar’) along wih Hodicks Limited ("Horficks™) and GlaxaSmithking

plo ("G5 pic”) (Horlicks and GSK pl s togethar nofared (o aa the PACS) (o
tha pultlic shenaholdars of fha Targel Company in acoardance with Reguiation
Bof SEBI (SAST) Aeguistans for the acquisitian ol 1,33,89,410 shams
raprasanting 31.84% of the voting share capdal of 1he Targat Comparty

Ramaish of the soguinar mnd PAC
withi thie acquirar

Aeguirer

GlaxaSmikhking Pie Lig

Purseo Acting tn Concard (PAC)
1. Horicks Limited

2 GlapSmihking ple

MName of tha Manages 1o tha offer

HEBC Socurttios and Cagital Markats (India) Private Limted
5280 Mahatma Gandhi Fomd,

For, Mumbal 400001

Talsphana: #8122 2268 1558/ 1703

Fax: #9122 2283 1864

Emali: gakconsumaropenctfar habe ooin

Cordnct Parsond Mr, Mayank Jairy M. Tanu Sirgh

SEB! Raglstrubion Numbar: INMOO0OON 0353

Mambers of (he Committes of
Indepandart Direciom (DET)

1, M. Subadh Bhasgava

. Mr: Mukesh M. Butani

3 Mr, Mamsh Diaynl

4. Mr. Kamal Kashyap

5. Mir, P Dwesakanath

Mr. Subodh Bhesgava i tha Chalrman of the IG5

12 Mombar's ralatiarship with
the Tanget Company (Dimctar,
Exquity sharss owned, amy ather
cantract | raistianshég), [ amy

All mambars of DG are rectors of the Targe: Company. Thalr shanshakding
Iy itva Target Campary |5 85 belaw

Mr. Subodh Bhaneva il
Mr. Mukesh H. Extani 233
Iir. Naresh Dayal il
Mr: Hunal Kashyop il
Mr. P Dvarakanatn Ml

Ciihar than thair position 85 direcice of the Target Camparry, Hane is no other
coniract of relatanship batwean IDC Membems and the Target Comparny

Trading irs the Equity shonsaiothar
securiiies of tha Targe! Company
by 10T Membars

Mara-al the 1DC mambes hes bradod in ary of the securiiies of he
Targal Company

1. During & perod af 12 monthe prar io e dibe of 1ho Puldic
Anneuncament: and

2 During theopan offer parad

10 Mombor's rofationship with ha
acouirer (Direchdr, Equity shares
owned, any ofher contract /
resatiamahipl, T any,

Nane of the I0C Mambers hold amy: shnes: of the Acqainee PACS end this s
3 rslationshlp Batween the members of the DO and e AcquinenPACS

Temaing in 1he Equlty sharesdothar
sacurfies of the acquicer by DG Mamibens

MNonm of the |00 Mambers have done sny trading in the equity shares! othar
satuitas of tha Aogdir PACS

8 i whathet thé offar, & or is not,

Rasammendaton on the Open offer,

DG ballaves Bt B Ofér Price of Ra.3,900 par sharne k= 1air and masonabla
and in lina-with BEBI {3AET) Rogulations,

{nfr ond raasonible
Buimmary of ieasons lor 1. The Cifer is & voiuntary apen offar gad the IDC is ned awase of Eny matarisl
recommandabion impact on the business of tha Tagel Comgany as o reswl ol e Offer and

tharefore the operations and tha bisinees model of the tegel company il
Bualy o continug &5 in tha pes!,

2. Kotak Mehindra Capilal Company Limfled aoled as prodessional adviear o
s 10C and ana-of tha view thal the Offar Price of P= 2,800 por shars is falr
and redeoaabis, from 8 financial polnt of viow

5. Based on tha above, & raview of the public announcement and draf leter of
ffer, the 100 1 of the apinion that the Oter Price of Ais. 3,800 offerad by the
Aoquiner |8 falr &nd réasomnsbis

Datails of indagendent Achvisoes,
i any.

Katnk Mahindra Capital Company Limited
16l Floos, Bakhtnwar

Mariman Podnt

Mumital = 400021

SEBI Ragietration Numbar: INMOOIRE T4

Ay ather mattees i be highlghted

Hona

Ta thea best ol our inowledpe and belief, afsr making properanguiry, the information contained in ar mecompartying
this statement is, in all maistal respect, trus and comect and nol misieading, whalhes by omisalen of any Information or
sitisnwiss, and includes 8l Ihe information required to be disciased by te Tame Company ander the Takeever Coda,

Place: Gurgaon
Date! January 14, 2013

Faor and on behalf of the Commithes of
Indopendent Directors of GlaxeSmithKilne Consumer Healthcaro Limited.
[Mir. Subodh Bhargava]

l

Chalrman, Committes of Indepandent Directors '




